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elect one member of Rajya Sabha
in accordance with the system of
proportional representation by means
of the single (ransferable vote 10
the Commitiee on the Welfare of
Scheduled Castes and  Scheduled
Tribes in the vacancy caused by the
resignation of Shri B.D. Khobaragade

from the Committee and do
communicate to this House the
name of the member so elecied by

Rajya Sabha to the Commitice.""

The motion was adopted.

HUSINESS ADVISORY COMMITTEE
FORTY-FIFTH BEFOBT

THE MINISTER OF PARLIA-
MENTARY AFFAIRS, AND SHIPPING
AND TRANSPORT (SHRI RAGHU
RAMAIAH) : I move :

““That this House do agree with the
Forty-fifth Report, of the Business
Advisory Committee presented to
the House on the 5th March, 1970."

MR. SPEAKER : The quesction is :

** That this House do agree with the
Forty-fifth Report of the Business
Advisory Committee presroted to
the House on the Sth March,1970."

The motion was adopted.

12 37 hurs.

HARYANA AND PUNJAB AGRICUL-
TURAL UNIVERSITIES BILL®*

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD, AGRICULTURE,
COMMUNITY DEVELOPMENT AND
COOPERATION (SHRI  ANNASAHIB
SHINDE) : 1 beg to move for leave to in-
troduce a Bill to provide for the establish-
ment of 1wo independent Agricultural Uni-
versities in place of the Punjab Agricul-
aural University constituted by the Punjab
Agricultural Uagiversity Act, 1961, and for
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mattres cosequential on, or conaected with,
the establishment of those independent
Agricultural Universities,

SHRI SHIVA CHANDRA JHA (Madhu-
bani} : On a point order, Sir......

MR. SPEAKER : Will you pleuse sit
down ?

SHRI SHIVA CHANDRA JHA : | want
to oppose it.

MR. SPEAKER : Why do you think
| am going to disallow you. The proce-
dure is that the Minister moves the motion
und I have to say, the motion moved.

Motion moved :

*‘That the leave be granted to intro-
duce a Bill to provide for the esta-
blishment of two independent Agri-
cultural Universitics in place of the
Punjab Agricultural University con-
stituted by the Punjab Agricultural
University Act, 1961, and for matters
consequential on, or connecied with
the esilablishment of those indepen-
dent Agriculiural Universities,*

st fara @ w1 . @rTE A AT
AT fEw wars v ¢ & o fadow
#1 fatty gafag 7 § o dfeam &
°TTr 117 (T) & sy ga| Tregafe o
aafa wifgn, Gd¥ve 1 Rk g
w1fgw za®) g9 £71 & faw o ¥w fad-
% # 7 § | ¥z A WA, I
#1 fawrfon gafan arfeq fe gewt #41-
farrr @z ore cfrear & asi g o
@ § W wfaurT v w1 ¥ wgar §
117 (¢) # fs 3o fog Sdae & fawr-
fror @t =fee

Ta% 7% A7 OF A0 AT AT
ar¥T ft § AfF 9z & e A
FreAr g 7 117 (m) § Sz #1 vww-
oA A ¢, wafam @z Twega A
fEar a1 7% § 1 c@Er Ay wATfEY )

*published in Gazette of India Exraordinary, Part 11, Section 2, dated 9-3.70.
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MR. SPEAKER 1 | have s22n i
requisite memorandum is there.
put the guestion to the House

; The
I now

st fow wex w1 . Weww wIRA, W4T
Fefrvve w1 R & 7

MR, SPEAKER : It is not needed in
this case, You study it again. There arc
ample opportunities. The question is ...,

it fara W W WO OF gE @
oT% AT §......

MR. SPEAKER : Will you please sit
down ? What should be the conventinn
when the Speaker is on his legs. Should
1 receive directions from you 7 Please sit
down. In this case... ..,

SHRI ANNASAHIB SHINDE : There
is no expenditure involved from the consoli-
dated Fund of India,

MR. SPEAKER : There is no expendi-
ture involved. There is nothing for the
President to come in.

oft fore wox w1 : ¥ gEO @
T ATET

MR. SPLAKER : My ruling is therc.
Now the question is : —

“That leave he granted to introduce a
Bill to provide for the establishment
of two independent  Agricultural
Universities in place of the Punjab
Agricultural University constituted
by the Punjab Agricultural University
Act. 1961, and for matters con-
scquential on, or connecten  with the
establishment of those independent
Agricultural Universities."”

The moiion was adopied.

SHRI ANNASAHIB SHINDE : | intro-
duce the Bill,

ot fow wex W1 . Weaw WEIRd, Tg
ﬁq«mﬂ'ﬂw’mmtl
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MR. SPEAKER : This is not final.
T AU TAR ST FF A qIg H o
WIET FOAT, I AFT ATIET A A9 |

STATEMENT RE. HARYANA AND
PUNJAB AGRICULTURAL UNIVER-
SITIES ORDINANCE

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD AND AGRICUL-
TURE, COMMUNITY DEVELOPMENT
AND COOPERATION (SHRI ANNASAHIB
SHINDE): On behalf of Shri Jagjivan Ram
1 beg to lay on the Table a copy of the
explanatory  siatemeat  giving reasons  for
immedate lewislasion by the Haryana and
Punjab Agricul ural Un.versities Ovdinance,
1970, under ruie 71 (1) of the Rules of
Piocedure and Conduct of Business in
Lok Sabha  [Placed in Library. See No.
LT—2752{T0]

12.42 brs

RAILWAY CUDGET, 1970=71-—-GENERAL
DIsCUSSION - Contd.

MR. SPEAKER : Now we take up the
general discussion on the Railway Budget.
The time left is § hours 35 minutes. | hope
you will like the Minister to reply tomorrow.
He will reply afier lunch hour.

An objection was raised by Shri Asoka
Mehta that last time we voted during the
lunch hour, Of course, this was put to
the }-.louse before doing it and then it was
discussed in the 3usiness Advisory Com-
mittee also. That is why | did it. [ do
not know whether there is any convention.
But if the House keeps it, the ordinary
procedure has to be followed. 1 am looking
at this matter to see il there is any
convention. 1 am sorry I could not come
across any convention, 1 did it with the
consent of the House.

SHRIMATI TARKESHWARI SINHA
(Barh) : In the past it was being followed
like that, that during lunch hour generally
there will not be any voting.

MR. SPEAKER : 1 am advised by the.
present Committee that | should do away



